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1 	ca. 328.2016 	 LIF3MRYfl" CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

No. O.A. 350/00328/2016 	 Date of order: 2.5.2018 

Present 	: 	Hon'ble Ms. Manjula Das, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

Shri Jagannath Bank, 
Son of Late Kali Charan Bank, 
Residing at 24, Raja Road, Post Office - Sukchar (Khardah), 

District - North 24 Parganas, 
Pin —700115 and working for gain as Ticket No. 2930, 
Trade Fitter, 507, Army Base Workshop, 
Kakinara, North 24 Parganas, 

Pin —743124. 
Applicant 
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4, The Commander, 
507, Army Base Workshop, Kankinara, 
Post Office - ESQ (Machinery), 
North 24 Parganas 
Pin —743124. 

The Officer in Charge, 
Administration, 507 Army Base Workshop, Kankinara, 
Post Office ESD (Machinery), North 24 Parganas, 
Pin —743124. 

Adjutant General Shakha Sona Mukhalaya, 
Additional Dto General of Org/Org. 4 (Civ)(b), 
Adjutant General's Branch, Army Headquarters, 
DHQ, P0, 
New Delhi — hO 011. 

is 



2 	o.a. 328,2016 

Respondents 

Mr. P.C. Das, Counsel 

Mr. N. Roy, Counsel 

Mr. R, RoychoWdhuiY Counsel 

For the Applicant 

For the Respondents 

ORDER(OnII 

Per Ms. Maniula Das, Judicial Member: 

Mr. P.C. Das, Id. Counsel assisted by Mr. N. Roy, Ld. Counsel for the applicant 

mentions the matter and submitted that the person's retirement certificate has already 

been issued. Hence, this matter was listed today. 

Ld. Counsel produced a service certificate on retirement issued by the 

respondent authority by citing the date of continuous service as 1.5.1967. 

In view of that, Ld. Counsel submits that talcing note of the certificate issued by 

the respondent authority, the rnae disposed off /fr 
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O.A. by holding that the 

as certified by the respondent 

authorities. 

The certificate dated 30.4.2018 is taken on record. 

8. 	The O.A. is disposed of accordingly. No costs. 

(Dr. Nandita Chatterjee) 	
(Manjula Das) 

Administrative Member 	
Judicial Member 
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